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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 27th July, 2023

S.0. 3411(E).—Whereas by notification of the Government of India in the Ministry of Road Transport and
Highways number S.0. 515 (E) dated 03 02.2021 issued under section 11 of the National Highways Authority of India
Act, 1988 (68 of 1988), the Central Government has entrusted the stretch starting from its junction with new NH-
248A near Sohna connecting Firozpur Jhirka in the state of Haryana, Dausa, Lalsot, Sawai Madhopur, Kota, Jhalawar
in the state of Rajasthan, Jaora, Ratlam in the state of Madhya Pradesh, Dahod, Godra and terminating at its junction
with NH 48 near Dodka (Vadodara) in the State of Gujarat to the National Highways Authority of India (hereinafter
referred to as the “Authority”).

Now, therefore, in exercise of the powers conferred by section 7 of the National Highways Act, 1956 (48 of
1956), read with Rule 3 of the National Highways Fee (Determination of Rates and Collection) Rules, 2008 and
amended from time to time (hereinafter referred to as the “Rules”), the Central Government, hereby levies the fee on
mechanical vehicles at 125% of the rate specified in Column (2) of the Table 1 (hereinafter referred to as “ base rate”)
net road section length of 233.882 Km and for equivalent structure length (having length more than 60m) of 106.180
Km (having length of 10.618), for the use of 8 lane section on the Type of Vehicles specified in Column (1) of the
Table 1 below for the use of section from Km 452+420 to Km 696+920 (length 244.500 Km) on National Highway
No.NE-4 in the State of Madhya Pradesh, which is part of Expressway notified as NE-4 vide S.O. No. 2142 (E) dated
03.06.2021 and authorizes the Authority to collect, either through its officials or through a contractor, the said fee
under “Closed User Fee Collection System”, namely:-

Table 1
Type of vehicle Base rate of fee per Km for the
Base Year 2007-08 (in Rupees)
1) (2)
Car, Jeep, Van or Light Motor Vehicle 0.65
Light Commercial Vehicle, Light Goods Vehicle or Mini Bus 1.05
Bus or Truck (Two Axles) 2.20
Three-axle commercial vehicles 2.40
Heavy Construction Machinery (HCM) or Earth Moving Equipment | 3.45
(EME) or Multi Axle Vehicle (MAV) (four to six axles)
Oversized Vehicles (seven or more axles) 4.20

1. The fee to be levied and collected hereunder shall be due and payable at the following Fee Plaza (s) fornet road
length specified between any two of such Fee Plazas:-
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Table -2

Sl.
No.

Location of Fee Plaza (chainage)

Length (in Km) for which

fee is payable (Excluding | Rate at which fee is

Structures >

60m length)

payable

)

(©)

(4)

(€))
1.

Km 464+220 (Interchange MP-01 Fee
Plaza)on(Bhanpura — Jhalawar Road)
Neemthur Village in Mandsaur District

Km 494+220
(Interchange MP-02Fee Plaza)on(Suwasara —
Bhanpura Road)
Garoth Village in Mandsaur District

Km 537+320
(Interchange MP-03 Fee Plaza)on (Dug—
Sitamau Road )
Dalavada Village in Mandsaur District

Km 586+420
(Interchange MP-04 Fee Plaza)on (Jaora —
Ujjain Road )
Bhuteda Village in Ratlam District

Km 600+020
(Interchange MP-05 Fee Plaza)
on(Mhow — Neemuch Road )
Nayapura Village in Ratlam District

Km 613+720
(Interchange MP-06 Fee Plaza)
on (Ratlam-Sailana Road )
Dhamnod Village in Ratlam District

Km 674+720
(Interchange MP-07 Fee Plaza)
on (Thandla-Kushalgarh Road )

Timarwani Village in Jhabua District

as per the distance matrix | 125% of the base

at Table No. 3 below

rates mentioned in
Table No. - 1 above.

Table 3

Distance matrix for road length (Excluding length of structures >60 m)

Sr.No. From Starting Fee Fee Fee

Pointat | plaza at Plaza Plaza
Km Km Km Km
452+420 | 464+220 | 494+220 | 537+320

Fee
Plaza
Km
586+420

Fee
Plaza
Km
600+020

Fee Fee End
Plaza Plaza point
Km Km km
613+720 | 674+720 | 696+920

1 Starting 0.000 11.430 41.128 82.700

Point at
Km
452+420

130.279

143.509

157.209 | 213.012 | 233.882

2 Fee pl

at Km
464+220

aza | 11.430 0.000 29.698 71.270

118.849

132.079

145.779 | 201.582 | 222.452
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3 Fee
Plaza
Km
494+220

41.128 29.698 0.000 41.572 89.151 | 102.381 | 116.081 | 171.884 | 192.754

4 Fee
Plaza
Km
537+320

82.700 71.270 41.572 0.000 47.579 60.809 74509 | 130.312 | 151.182

5 Fee
Plaza
Km
586+420

130.279 | 118.849 | 89.151 | 47.579 0.000 13.230 26.930 82.733 | 103.603

6 Fee
Plaza
Km
600+020

143.509 | 132.079 | 102.381 | 60.809 13.230 0.000 13.700 69.503 | 90.373

7 Fee
Plaza
Km
613+720

157.209 | 145.779 | 116.081 | 74.509 26.930 13.700 0.000 55.803 76.673

8 Fee
Plaza
Km
674+720

213.012 | 201.582 | 171.884 | 130.312 | 82.733 69.503 55.803 0.000 20.870

9 End
point km
696+920

233.882 | 222.452 | 192.754 | 151.182 | 103.603 | 90.373 76.673 20.870 0.000

2. In addition to above, the following fee shall also be due and payable for the use of the following structures
having length more than 60 m at the following Fee plaza, by converting the length of structures into an equivalent
length of highway by multiplying the length of such structures by an equalization factor of 10:

Table-4
S. Length (in Equivalent Rate at which fee is
No. Location of Fee Plaza (chainage) |Km) for which | road length payable
feeis (in km)
payable
1) 2) 3) 4) (5)
1. Km 464+220 ( Interchange MP-01
Fee Plaza)
on (Bhanpura — Jhalawar Road)
Neemthur Village in Mandsaur
District
2. Km 494+220
(Interchange MP-02Fee Plaza)
on (Suwasara — Bhanpura Road ) As per the
Garoth Village in Mandsaur DIstrict |gjgtance matrix |10 times of the | 125% of the base rates
for structures > | distance as per |mentioned in Table No.
60 m length at col.3 - 1 above.
Km 537+320 Table 5 below
(Interchange MP-03Fee Plaza)on
(Dug — Sitamau Road )
Dalavada Village in Mandsaur District




[T 1l—=ve 3(ii)]

HILT =T TSI AT

15

Km 586+420
4. (Interchange MP-04 Fee Plaza)on
(Jaora — Ujjain Road )
Bhuteda Village in Ratlam District
5. Km 600+020
(Interchange MP-05 Fee Plaza)
on(Mhow — Neemuch Road )
Nayapura Village in Ratlam District
6. Km 613+720
(Interchange MP-06 Fee Plaza)
on(Ratlam-Sailana Road )
Dhamnod Village in Ratlam District
7. Km 674+720
(Interchange MP-07 Fee Plaza)
on(Thandla-Kushalgarh Road)
Timarwani Village in Jhabua District
Table-5
Distance matrix for road length of structures (> 60m length) between Fee Plazas x 10
Sr.No. From Starting Fee Fee Fee Fee Fee Fee Fee End
Point plaza at Plaza Plaza Plaza Plaza Plaza Plaza point
Km Km Km Km Km Km Km Km km
452+420 | 464+220 | 494+220 | 537+320 | 586+4 | 600+02 | 613+720 | 674+72 | 696+920
20 0 0
1 Starting Point 0.000 3.700 6.720 22.000 37.210 | 40.910 40.910 92.880 106.180
Km 452+420
2 Fee plaza at 3.700 0.000 3.020 18.300 33,510 | 37.210 37.210 89.180 102.480
Km 464+220
3 Fee Plaza Km 6.720 3.020 0.000 15.280 30.490 | 34.190 34.190 86.160 99.460
494+220
4 Fee Plaza Km 22.000 18.300 15.280 0.000 15.210 | 18.910 18.910 70.880 84.180
537+320
5 Fee Plaza Km 37.210 33.510 30.490 15.210 0.000 3.700 3.700 55.670 68.970
586+420
6 Fee Plaza Km 40.910 37.210 34.190 18.910 3.700 0.000 0.000 51.970 65.270
600+020
7 Fee Plaza Km 40.910 37.210 34.190 18.910 3.700 0.000 0.000 51.970 65.270
613+720
8 Fee Plaza Km 92.880 89.180 86.160 70.880 55.670 | 51.970 51.970 0.000 13.300
674+720
9 End point km 106.180 102.480 99.460 84.180 68.970 | 65.270 65.270 13.300 0.000
696+920

The details of structures having length more than 60m are as under:-

Table 5A
Sr.No. Package Type of Design, Length of Structure | Equivalent Length (in
Structure Km (in Km) Km)
A B C D E F=E x 10
1 MJB 454+091 0.080 0.800
2 MJB 455+804 0.142 1.420
3 MJB 458+029 0.079 0.790
4 17 MJB 459+101 0.069 0.690
MP-01 Interchange Fee Plaza (Ch.464+220)
5 MJB 467+862 0.082 0.820
6 MJB 469+507 0.064 0.640
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7 MJB 473+055 0.061 0.610
8 MJB 490+718 0.095 0.950
MP-02 Interchange Fee Plaza (Ch.494+220)
9 MJB 497+39 0.084 0.840
10 MJB 498+015 0.210 2.100
11 18 MJB 499+502 0.140 1.400
12 MJB 504+640 0.090 0.900
13 MJB 507+100 0.070 0.700
14 MJB 514+838 0.210 2.100
15 Interchange 494+411 0.128 1.280
16 MJB 520+772 0.386 3.860
17 MJB 526+828 0.210 2.100
19 MP-03 Interchange Fee Plaza (Ch.537+320)
18 MJB 540+614 0.066 0.660
19 MJB 545+035 0.210 2.100
20 MJB 552+131 0.105 1.050
21 MJB 558+913 0.420 4.200
22 MJB 559+316 0.140 1.400
23 20 MJB 559+885 0.070 0.700
24 MJB 560+342 0.105 1.050
25 MJB 561+815 0.210 2.100
26 MJB 568+624 0.105 1.050
27 *Interchange 586+420 0.180 1.800
MP-04 Interchange Fee Plaza (Ch.586+420)
28 21 ROB 595+816 0.210 2.100
29 MJB 599+110 0.070 0.700
MP-05 Interchange Fee Plaza (Ch.600+020)
MP-06 Interchange Fee Plaza (Ch.613+720)
30 MJB 618+290 0.140 1.400
31 22 MJB 620+200 0.455 4.550
32 MJB 620+743 0.070 0.700
33 ROB 626+081 0.112 1.120
34 MJB 626+618 0.315 3.150
35 MJB 627+640 0.245 2.450
36 MJB 628+285 0.070 0.700
37 23 MJB 628+275 0.910 9.100
38 MJB 634+835 0.140 1.400
39 MJB 641+090 0.105 1.050
40 MJB 644+730 0.560 5.600
41 MJB 649+754 0.105 1.050
42 MJB 650+445 0.105 1.050
43 MJB 652+430 0.070 0.700
44 MJB 656+397 0.105 1.050
45 MJB 656+668 0.080 0.800
46 MJB 657+683 0.070 0.700
47 MJB 660+810 0.105 1.050
48 MJB 663+295 0.245 2.450
49 2 MJB 664+813 0.140 1.400
50 MJB 665+175 0.105 1.050
51 MJB 665+528 0.070 0.700
52 MJB 666+614 0.245 2.450
53 MJB 668+185 0.140 1.400
54 MJB 668+516 0.070 0.700
55 MJB 669+020 0.105 1.050
56 MJB 671+790 0.140 1.400
57 MJB 673+615 0.105 1.050
58 *Interchange 674+707 0.140 1.400
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MP-07 Interchange Fee Plaza (Ch.674+720)

59 MJB 675+549 0.245 2.450
60 MJB 676+085 0.070 0.700
61 MJB 676+690 0.105 1.050
62 MJB 678+228 0.105 1.050
63 25 MJB 678+411 0.105 1.050
64 MJB 678+764 0.070 0.700
65 MJB 689+868 0.105 1.050
66 MJB 691+790 0.070 0.700
67 MJB 693+360 0.070 0.700
68 MJB 694+204 0.070 0.700
69 MJB 695+914 0.245 2.450
Total 10.618 106.180

*Note: The length of structures at Ramp Interchanges MP-04 at Km 586+420 and MP-07 at Km 674+720 has
been divided equally for road length before and after the interchange.

3. The net effective length for which fee shall be due and payable is as under:

Table- 6
Distance matrix for total tollable road length (Including equivalent length of structures >60 m length)
Sr. From Starting Fee Fee Fee Fee Fee Fee Fee End
No. Point plaza at Plaza Plaza Plaza Plaza Plaza Plaza point
Km Km Km Km Km Km Km Km km
452+420 | 464+220 | 494+220 | 537+320 | 586+420 | 600+020 | 613+720 | 674+720 | 696+920
1 Starting | 0.000 15.130 | 47.848 104.700 | 167.489 | 184.419 | 198.119 | 305.892 | 340.062
Point Km
452+420
2 Fee plaza | 15.130 0.000 32.718 89.570 152.359 | 169.289 | 182.989 | 290.762 | 324.932
at Km
464+220
3 Fee Plaza | 47.848 32.718 0.000 56.852 119.641 | 136.571 | 150.271 | 258.044 | 292.214
Km
494+220
4 Fee Plaza | 104.700 | 89.570 56.852 0.000 62.789 79.719 93.419 201.192 | 235.362
Km
5374320
5 Fee Plaza | 167.489 | 152.359 | 119.641 | 62.789 0.000 16.930 30.630 138.403 | 172.573
Km
586+420
6 Fee Plaza | 184.419 | 169.289 | 136.571 | 79.719 16.930 0.000 13.700 121.473 | 155.643
Km
6004020
7 Fee Plaza | 198.119 | 182.989 | 150.271 | 93.419 30.630 13.700 0.000 107.773 | 141.943
Km
613+720
8 Fee Plaza | 305.892 | 290.762 | 258.044 | 201.192 | 138.403 | 121.473 | 107.773 | 0.000 34.170
Km
6744720
9 End point | 340.062 | 324.932 | 292.214 | 235.362 | 172.573 | 155.643 | 141.943 | 34.170 0.000
km
696+920
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4. The various types of traffic moments for which the user Fee will be charge on the basis of actualdistances

travelled is as under:

Table7A: Traffic Plying on LHS from M.P/Rajasthan Border to M.P/Gujarat Border

SI. No. KM Entry From Exist To
Preceding Fee Plaza at Km. 434+166 PKG-16 Rajasthan Interchange (both Entry & Exist)

Km 464+220 ( Interchange Garoth - (Interchange MP-02) Km 494+220
Fee Plaza )on (Bhanpura —
Jhalawar Road (SH- 31A)) Dalavda- (Interchange MP-03) Km 537+320

1 11+800 Neemthur Village in Mandsaur Bhuteda- (Interchange MP-04) Km 586+420
DistrictEntry shall be Nayapura- (Interchange MP-05) Km 600+020
recorded at Fee Plaza at Km
464+220 Dhamnod- (Interchange MP-06) Km 613+720

Timarvani- (Interchange MP-07) Km 674+720

Km 494+220 Dalavda- (Interchange MP-03) Km 537+320
(Interchange Fee Plaza) Bhuteda- (Interchange MP-04) Km 586+420
on(Suwasara — Bhanpura Road )

2 41+800 Garoth Village in Mandsaur Nayapura- (Interchange MP-05) Km 600+020
District Dhamnod- (Interchange MP-06) Km 613+720

Timarvani- (Interchange MP-07) Km 674+720

Km 537+320 Bhuteda- (Interchange MP-04) Km 586+420
(Interchange Fee Plaza) on(Dug| Nayapura- (Interchange MP-05) Km 600+020
_Sj R

3 84+900 Sitamau Road ) Dhamnod- (Interchange MP-06) Km 613+720
Dalavada Village in Mandsaur . .
District Timarvani- (Interchange MP-07) Km 674+720
Km 586+420 Nayapura- (Interchange MP-05) Km 600+020

4 134+000 (Interchange Fee Plaza) on Dhamnod- (Interchange MP-06) Km 613+720
Jaora — Ujjain Road
( Jal ) Timarvani- (Interchange MP-07) Km 674+720
Bhuteda Village in Ratlam
District
Km 600+020 Dhamnod- (Interchange MP-06) Km 613+720
(Interchange Fee
Plaza) on(Mhow —

5 147+600
Neemuch Road ) Timarvani- (Interchange MP-07) Km 674+720
Nayapura Village in Ratlam
District)
Km 613+720
(Interchange Fee Plaza) on

6 161+300 | (Ratlam-Sailana Road ) Timarvani- (Interchange MP-07) Km 674+720
Dhamnod Village in Ratlam
District)
Km 674+720
(Interchange Fee
Plaza) on(Thandla- . .

7 222+300 Kushalgarh Road ) Exist at PKg-25 end towards Gujarat.
Timarwani Village in Jhabua
District)

[PART II—SEC. 3(ii)]
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Succeeding Fee Plaza at Km.714+008 PKG-26 Gujarat Interchange (both Entry & EXxist)

Note: For traffic entry and exiting interchange MP-01 at Km 464+220, the fee shall be levied from starting of
stretch i.e Km 452+420.

Table 7B: Traffic Plying on RHS from M.P/Gujarat Border to M.P/Rajasthan Border

SI.No. KM Entry From Exist To
1 222+300 Km 674+720 Dhamnod- (Interchange MP-06) Km 613+720
(Interchange Fee Nayapura- (Interchange MP-05) Km 600+020
F};'Sszﬁglogg':‘g:éa) Bhuteda- (Interchange MP-04) Km 586+420
. 9 S . Dalavda- (Interchange MP-03) Km 537+320
Timarwani Village in Jhabua
District) Garoth - (Interchange MP-02) Km 494+220
Bhanpura- (Interchange MP-01) Km 464+220
2 [161+300 Km 613+720 (Interchange Nayapura- (Interchange MP-05) Km 600+020
ge_el P'aZS)OE (Ratlam- Bhuteda- (Interchange MP-04) Km 586+420
ailana Roa
. ) . Dalavda- (Interchange MP-03) Km 537+320
Dhamnod Village in Ratlam
District) Garoth - (Interchange MP-02) Km 494+220
Bhanpura- (Interchange MP-01) Km 464+220
3 147+600 Km 600+020 Bhuteda- (Interchange MP-04) Km 586+420
(Interchange Fee Plaza) on(Mhow| Dalavda- (Interchange MP-03) Km 537+320
—Neemuch Road ) Nayapura Garoth - (Interchange MP-02) Km 494+220
Village in Ratlam District)
Bhanpura- (Interchange MP-01) Km 464+220
4 134+00 Km 586+420 Dalavda- (Interchange MP-03) Km 537+320
(Interchange Fee Plaza) on (Jaora | Garoth - (Interchange MP-02) Km 494+220
—Ujjain Road ) Bhanpura- (Interchange MP-01) Km 464+220
Bhuteda Village in Ratlam
District
5 84+900 Km 537+320 Garoth - (Interchange MP-02) Km 494+220

(Interchange Fee Plaza) on(Dug —| Bhanpura- (Interchange MP-01) Km 464+220
Sitamau Road )

Dalavada Village in Mandsaur
District

6 }41+800 Km 494+220 Bhanpura- (Interchange MP-01) Km 464+220
(Interchange Fee Plaza)
on(Suwasara — Bhanpura Road )

Garoth Village in Mandsaur
District

7 11+800 Km 464+220 ( Interchange Exit at Pkg-17 start towards Rajasthan.
Fee Plaza ) on(Bhanpura —
Jhalawar Road (SH-31A))

Neemthur Village in Mandsaur
District

Note: For traffic entry and exiting interchange MP-07 at Km 674+720, the fee shall be levied from starting of
stretch i.e Km 696+920.

5. The vehicle entering from any Interchange Fee Plaza will be recorded at the Entry Fee Plaza and UserFee will
be collected at Exit Interchange Fee Plaza for the road section used by the vehicle between Entry and Exit Fee
Plazas.
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6. For multiple journeys on the highway section, passes shall be issued at the following rates, namely:
Maximum number of one- way
Amount Payable journeys allowed Period of Validity
One and half times of the fee for one-way Two Twenty-four hours from the
journey* time of payment
Two-third of amount of the fee payable for One month from date of
fifty single journeys* Fifty payment

* Provided that the user uses the same entry and exit fee plazas while performing the return journey.

7. The driver or owner or a person in charge of a mechanical vehicle which is loaded in excess of
permissible load specified for its category, shall be liable to pay fee for entering the overloaded vehicle on the
National Highway to the fee collecting agency, equal to the fee specified in sub-rule 1A of rule 10 of the said
rules, and shall not be entitled to make use of the highway section unless the excess load has been removed from
such mechanical vehicle.

8. All definitions including category of mechanical vehicles, its permissible load, category of exempted
vehicles, service road, alternative road etc. shall be as per definitions specified in the rules.

9. The fee rates shall be displayed for information of the users in accordance with rules 12 of the said rules.

10. Based on the Base rate of fee per km for the base year 2007-08 as mentioned in Table-1 above, the
actual amount of fee to be charged from the mechanical vehicles and the discounts will be calculated by the
Authority on the basis of the completed length of the section and revised annually in accordance with therule 5
of the said rules and the same shall be published in at least one newspaper, each in English and vernacular
language accordingly.

11. The estimated capital cost of the project is Rs. 9631.23 Cr. The capital cost is subject to variation as the
activities of land acquisition, utility shifting, tree cutting etc. are yet to be completed. The final capital costwill be
notified separately. The Authority shall maintain a record of the recovery of capital cost through user fee realized
and after recovery of the capital cost, the fee livable shall be reduced to 40% of the rates and shall be revised
annually in accordance with the said rules.

[F. No. NHAI/13013/C0/22-23/FeeNotification/Delhi-VadodaraExpressway(Pkg-17t025)/E-220515]
SUMAN PRASAD SINGH, Jt. Secy.
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